* | TEM NO 45 REG STRAR COURT. 2 SECTI ON 1|

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR MV RAMESH

Crim nal Appeal No(s) . 924-925/ 2015

STATE OF UTTAR PRADESH Appel | ant ('s)
VERSUS

BI R SINGCH & ORS. Respondent ( s)

Date : 27/11/ 2015 These appeals were called on for hearing today.

For Appellant(s) M. Mikul Singh, Adv.
M. Gaurav Dhingra, Adv.

For Respondent (s)

UPON hearing the counsel the Court nade the follow ng
ORDER

Respondent No.2 is reported to be dead. The | earned counsel
for t he appel | ant shal | wi t hin a peri od of f our weeks
ake
appropriate steps.
Li st again on 5.2.2016.

(MV RAMESH)
Regi strar
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